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Unstarred Question No. 624 on the 
26th May, 1967 and state: 

(II) the amount spent on the cons-
truction of the road between Bbila-
khedi and !tarsi and when it was cons-
tructed; 

(b) the present condition of this 
road; 

(c) whether this road passes below 
-culvert No. 647/1 on the Itarsi-Nagpur 
line; 

(d) whether the road under this cul-
vert remains submerged during the 
rainy season; 

(e) whether another road running 
parallel to the railway line to its north 
Is being constructed; and 

(f) if so, the reasons therefor? 

TIle MiDlllter or RaUW8Y11 (Shrt C. M. 
PecnlIICha.): (a) Rs. 1,27,829/-. The 
Toad was constructed in the year 
1961-62. 

(b) The present condition of this 
road is fair. 

(c) The I'oad passes through culvert 
No_ 746/1 at Km. 746/1-2. 

(d) The road under this culvert reo 
mains submerged for a short time dur-
ing heavy rains and not throughout 
rainy seaSOIIl. 

ie) Yes. 

(f) The old road connects the Rail· 
way colony on the South side of ltarsl 
Station to Bhilakhedi yard which is 
also on thl! south side of main line. 
'I'he new mad 18 being constructed to 
connect the north side of the Railway 
Colony adjllcent to Itarsi town ship to 
Bhilakhedi yard, for n~i n  of 
the staff. 

Aerial Survey lor Minerals 

5779. Shr.l ChlntamanJ Panigrahl : 
Will the Minister of Steel, MInes and 
Metals be pleased to state: 

(a) whether the contract signed with 
a U.S. firm for aerial survey to locate 
mineral resources has borne any fruit; 
and 

(b) if so, the amount paid So far to 
the firm? 

De MInlaterol . Steel, .MlRI!Ir aud 
Metals (Dr. CheRDa Reddy): (a) The 

work contemplated under this pro-
gramme has DOt yet started; the Ars! 
phase of the programme viz .• the aerial 
surveys is scheduled to commence nn 
the 19th July, 1967. It is, therefore, 
premature to think in terms of any 
results. 
(b) An amount of Rs. 12,89,000 has 

been paid to the contractor 8S an 1m· 
prest advance for incurring local ex-
penditure in India as per the terms of 
the contract. 

ImJ)Orl or S&eel 
5780. Shri Chintamalli Panicrahi: 
Will the Minister of Steel, MIRe. aad 
Metals be pleased to state: 

(a) whether steel valued at Rs. 98 
crores was imported in 19115-66; 

(b) if so, how it was utilized; ud 

(c) whether measures have been 
taken to reduce such imPorts? 

The lWnister of Steel, Mines aDd 
Me1als (Dr. CheDDaRecldy): (a) The 
value of imports of steel in 1965-68 
amounted to Rs. 89.60 crores approxi· 
mately. 

(b) The imports were made for 
various Government departments, pub. 
lie undertakings and for ~r al users 
in industry. 

(c) Measures are being ~a n conti-
nuously to produce the items of steel 
indigenously which are being imported 
at present. 
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Manufacture of Scooters and 
Motor Cycles 

5782. Shrl Yajna Datt Sharma: Will 
the Minister of Industrial Development 
and Company Affairs be pleased to 
state: 

(a) the names of the firms whick 
have been given licences to manufllc-
ture scooters, motor-cycles :md auto-
cycles during the last five years; 

(b) the names of the firms whicb 
have not started the production 10 a ~ 

and 

(c) the likely dates of their r ~ 

tion, the nature and make of their 
scooter/motor-cycles and what would: 
be their prices? 

The MInister of lDdutrillo1 • a: ~1

ment and Comp&llT Affaln (8hr! '. " 
Ahmed): (a) No licences have been 
issued for the manufacture of scooters/ 
motor-cycles and aut0-c7cles durin, tb. 
last five years. 

(b) and (c). Do not arise. 

ACQuisition of LaDd bT BaIlwaTI 

5783. 8hrl D. Amat: Will the Mlnls. 
ter of BaIlwaTI be pleased to state: 

(a) whether the! rate of campeDlaUoD 
for acquilliUon of land to construct 
new railway Une Is different In Bonda-
munda (S.E. my.) than In DumraOD 
(E. RlY-) stations fer the lame tTPe at 
land; 




